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Date of Order

Orders

23 .4.1996

MA 165/96 (OA 209,/38) (New 714/92)

Mr.B.3.Mathur, counsel for the applicants(Union of
India and cothers official respordents
in the CA)

None present for Shri Bhoor Singh.

\5},4; Heard. In the circumstances, further
two months time for compliance of the decisien
in OA N2.714/92 dated 24,1.1994 is granted

to the applicants (respordents in the CA).

M.AL.stands disposed of .

-

C#K}x}ﬁw

(C P o3hfz1 1144 2 (Gopal Krishna )
CMeinker (A) Vice Chairman

E/




